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(b) if so. the stepa taken by the Autho-
rity for release of railway land which has 
been agreed to be releaaed to the Muni-
cipality by the Authority; and 

(c) if not, the actioas which have been 
taken so far, in this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
ME!\ll' AR Y AFFAIRS (SHRI 
MALLIKARJU~): (a) Yes. 

(b) and (c).The proposal for relinquish-
ment of railway land is being prattSSed 
by the Railway Administration. 

Noa-evailahWty of Medic:iaes aad 
other cUlflculdes ia S.rojbd N....-

C.G.H.S. Diepeaeariee 

!2414. SHRI CHANDRADEO PRASAD 
V AR~fA: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether it is a fact that the doctors 
posted at Sarojini Nagar C.G.H.S. Dis-
pensaries have not been provided with 
instruments and apparatus etc. for exa-
mining the patients; 

(b) if so, the reasons therefor; 

(c) whether m~t of the medicines are 
not available to the patients which is 
causing great hardships to them; and 

(d) if so, the steps taken to supply 
medicines, etc. to the dispensary ? 

THE MINISTER OP' STATE IN 
TilE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
R.A.~JAN LASKAR): (a) No. 

(b) Does not arise. 

(c) No. 

(d) Does not arise. 
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